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Project for Cultivation of Sugarbeet in
N Coastal/Saline Aress

3125. SHRI AMAL DATTA : Will the
Minister of AGRICULTURE be plcased to
state ©

(a) whether any proposal has been
received for taking up project for cultivation
of sugarbeet in coastal/saline arcas ;

(b) If so, the sicpsa Government have
taken pursuant to such proposal ; N

(c) the activity for promoting sugarbeet
in Sunderban area, if any, taken by Govern-
ment or sponsored by it ; the details of
actual acreage, yicld of beet and yicld of
sugar eic ;

(d) whether QGovernment propose to
take-up the promotion of sugarbeet in
Sunderban ; and

(e) if so, the details of the proposal and
#f not, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.

(b) Does not arise.

(¢) No such activity has yet been taken
up by the Government. However, Indian
Council of Agricultural Research has
sanctioncd & research Scheme to Cakutta
Unlversity 10 ascertain adapiability of this
crop to saline conditions in genecral and
Sunderban area in particular. Experiments
are being conducted on 6 to 7 hectares ‘in
Sunderban area and average yield of 50 to
53 tonnes/ha has been obtained. About
6 tonnes/ha sugar yicld has been estimated
from sugarbcet.

(d) and (¢). At present there is no such
proposal under consideration of Govern-
ment, However, Indian Council of Agricul-
tural Rescarch proposes to  intensify
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research activities on sugarbeet cultivation
in Sunderban areas for perfecting the pro-
duction technology for this crop.

Financial Assistance to Orissa for
Construction of Houses for Weaker
Sections

'
3126. SHRI RASABEHAR! BEHERA °®
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether Government of Orissa have
fully utilised the financial assistance provi-
ded by the Central Government for constru-
tion of houses for the people belonging to
weaker sections, Scheduled Castes and
Scheduled Tribes, under the Centrally
sponsored schemes during the last two
years ; and

(b) if 90, the details regarding the houses
constructed during 1982-83 and 1983-84
alongwith the financial assistance provided
for this purpose ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI MAL-
LIKARJUN) : (a) Housing. being a State
subject, all the Social Housing Schemes
including the boures for Economically
Weaker Sections, are being implemented by
the States/U.Ts. The Unjon Govt. provides
Plan assistance in the form of block grants
and block loans without being tied to any
particular scheme. However, there is no
Centrally Sponsored Scheme for houses for
woaker sections SC/STs.

(b) Does not arise.

Decline in Price of Foodgrains due to
Glat

3127. PROF. MADHU DANDAVATE:
Will the Minister of AGRICULTURE be
pleased to state ¢

(a) the total foodgrains production this
year

(b) whether there is a glut of foodgrains
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that will affect prices recovered by the agri-
culturists ; and

(c) if s0, steps being taken to over-come
the adverse cffects of this situation ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
The ali India foodgrains production during
1983-84 is at present assessed at 130.6
million toanes. Though this represents a
record production, it has not created a giut
due to appropriate policies on procurement
and price support operations followed by the
Government.

(c) Does not arise.
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ferq T w1 semy ar | arfa, @t A
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Pigrasi Pigraghst Tatbengh

3129. SHRI PITAMBAR SINHA : Wm
the Minister of IRRIGATION be pleased to
state

(a) whether ‘Piprasi Pipraghat Tatbendh®
on the right side of Gandak river on Bihar-
U.P. border was washed sway between 8§ 10
11 Kms. and dumaged villager and crops
worth severs] crores both of Bihar and U.P,
in June, 1983 ;

(®) whether this gap between 8 10 1)
Km.lmmbnnllledupfamehum
one yoar and a new route has been created
by the breach ; and





